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Rs. 5500-9000 to the post of stati sti cal Assi stant, Group

'c' in the pay scale of Rs. sooo-gooo with retrospective
effect i.e. w.e.f. 4.11.zaoz and further restraining the
respondents from giving effect to the aforesaid impugned

orde rs .

4- shri vijay pandita, rearned counser for the
respondents has submitted that the applicant was given an

ad hoc appointment to the higher post of Ro by order dated
14.5.2oo2 w.e.f s.s.zooz for a period of 6 months i.e.
upto 4. 1 1 . 2ooz. The fact that, thereafter, they have not
given any further extension, in our view, will not make any

d'ifference because 'it is not the case of the respondents

that the app'l icant has not worked after 4.11.zooz on ad hoc

basis in the h'igher post of Ro, group ,B' gazetted in the
pay scale of Rs.5500-9000.

5. rt is seen from the above facts that the impugned

orders are very much delayed and that the respondents
have taken nearly five months after the expiry of the ad

hoc period of service of the applicant in the higher post
to 'issue them for which they alone have to be blamed. rt
'is also not the case of the respondents that the applicant
had in fact not dicharged the function of the hisher post
of RO, group 'B'gazetted ti I'l the order dated 21 .4.2003 was

'issued, F€l ieving him f rom that post f rom a retrospective
date.

6. rn the above facts and circumstances of the case,
the applicant cannot be held to have been relieved from the
higher post of Ro in the pay scale of Rs. ssoo-gooo on ad

hoc bas'is w.e.f . 4.11.zooz but that date will
have to be read w'ith the re'l ieving order dated
21 .4. 2003 . Accord i ng 1 y, the .impugned orders dated
9.4.2003 and 21 .4.2003 are partl y quashed
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